GOVERNMENT OF “INDIA.
' MINISTRY.OF FINANCE .
{ DEPARTLiEENT OF HEVENUE)

[ R ER N ?

| New Belh:lp the /Lt October,l%n.

oo SRR

( F.No. easfzosfss-xra 11): It dis hweby n ified fer g? ?f
information that the perpetual approval granted u/ 1)(ig)
ef the Income=tax Ac l961 £9 . the following Ihstitutiens vide
Ministry of Fingnce gx tment of Revenue} Notification Ne.
647 F.ﬁ% 203/31774*ITA. dated 18~6=1974! is hereby cenverted
édnto time bound approval valid apta 31.3. 8? subjact ta the
following conditionsi~

1) That the Decospin Basearch Paundhtian Ichalkaranji
‘will maintain a separate acceunt| of the sums received
by it for scientific research.. h_]

'33) That the said Foundation will furnish snnual returns
of its sclentific rescarch activities to the Prescribed
Authority for every financial { ar in such forms as may

~ be 1l3ld down and intimated to them for this purpose by
30th April each year.. ; - _ .

334} That the said Feundation will s
Authority by 30th June sach veat a
annual accounts s owing thelr ¢

and Balance Sheet show ng its a

- copy of each of thess documents|t
Commissioner of Inccmewtax.

'iv),That the sdad Poundation will
- of Direct Taxes. Mipistry of F
Revenue Jelhi, 3 months
expiry o% the approval for fur
Applications received afier th
approval are lisble to be rejec

Decospin Research Faundatinn, Jchalkaranji, Distt.
fﬁg K. Batra )

Undey Secrétafv ko ¢ e Government of India.

bmit to the Prescribed

, copy. of their audited
tal income and expenditure
sats liabilities with a
,j the concerned

ply to Central Board
hance, (Department of
édvance before the
axtension.
ddte of expiry of




